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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 09.11.2021 (TUESDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson, Hon’ble Mr. Justice Jarat Kumar Jain, Member 

(Judicial) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical) 
 

  For Directions 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 146 of 

2020 
 

 

Dr. P. Mahalingam 

Vs. 

Muthoot Fincorp Ltd. & Ors. 

 
 

With 
 

Saurabh Kalia Gautam Swarup 

Gunjan Jindal-R1 

WF Moses 

R. Venkata Vardhan 

Kartikeya Asthana-R3 

2.  Comp. App. (AT) 

(Ins) No. 1121 of 

2020 
 

 

P. Mahalingam 

Vs. 

Muthoot Fincorp Ltd. & Ors. 

 

Saurabh Kalia  Gunjan Jindal 

Gautam Swaroop-R1 

Anirudh Wadhwa 

Aparajito Sen 

Kartikeya Asthana-R3 

3.  Comp. App. (AT) 

(Ins) No. 924 of 

2020 
 

 
 

National Polyplast (I) Pvt. Ltd. 

Vs. 

Manpasand Beverages Ltd. 

Charu Sachdev Swaroop George 

Roohina Dua-R1 

4.  Comp. App. (AT) 

(Ins) No. 413 of 

2021 
 
 

Damodar Valley Corporation 

Vs. 

Shriramrathi Steels Pvt. Ltd & Anr. 
 

 

Madhumita 

Bhattacharjee 

Ishaan Saha 

Kanchan Yadav-R2 

   

  For Admission (Fresh Cases) 

5.  Comp. App. (AT) 

(Ins) No. 894 of 

2021 

 

The Assistant Commissioner  

Central Goods and Service Tax, 

Division-Mehsana 

Vs. 

Pravin Charan Dwary 

 

Nitya Sharma  

6.  Comp. App. (AT) 

(Ins) No. 896 of 

2021 

 

Whispering Towers Flat Owners 

Welfare Association 

Vs. 

Abhay Narayan Manudhane (Resolution 

Professional) & Ors. 

 

Soumya Roop Sanyal  

7.  Comp. App. (AT) 

(Ins) No. 897 of 

2021 

Anurag Kartiar (Ex-Director of 

Degustibus Hospitality Pt. Ltd.) 

Vs. 

Hotel Horizon Pvt. Ltd. & Anr. 

 

Nitin Mishra  

 

 



2 
 

 

  For Admission (After Notice) 

8.  Comp. App (AT) 

(Ins) No. 711 of 

2019 

 

Sushila Lakhotia. 

Vs. 

Zeal Developers Pvt. Ltd. 
 

 

Aman Anand  Radhika Goel 

9.  Comp. App (AT) 

(Ins) No. 1399 of 

2019 

 

Mascot Petrochem Pvt. Ltd. 

Vs. 

Midaas Construction Company Pvt. Ltd. 

 

Vikas Baisya Kundan Agarwal 

RK Tandon 

10.  Comp. App. (AT) 
(Ins) No. 713 of 
2020  

 

Praful Nanji Satra 

Vs. 

Vistra ITCL (India) Ltd. & Ors. 

 

Malak Manish Bhatt Prakash Shinde-R1 

to R3 

Devarajan Raman-

IRP 

11.  Comp. App. (AT) 

(Ins) No. 781 of 

2020 

 
 

Nilkamal Ltd. 

Vs. 

Wholly Joy Products Pvt. Ltd. 

Pankaj Bhagat  Nitesh Jain 

12.  Comp. App. (AT) 

(Ins) No. 256 of 

2021 

 

Henan Boom Gelatin Co. Ltd. 

Vs. 

Sunil healthcare Ltd. 

Nandini Sharma Sadapurna 

Mukherjee 

13.  Comp. App. (AT) 

(Ins) No. 275 of 

2021 

 
 

 

Raghuvanshi Refractories 

Vs. 

Desai  Impex Pvt. Ltd. 

Gaurav Mehta Shagufa Salim 

14.  Comp. App. (AT) 

(Ins) No. 496 of 

2021 
 

Bipin Vazirani 

Vs. 

Pebble Bay Developers Pvt. Ltd. 

 
 

Siddhesh Kotwal  Aayushi Sharma 

15.  Comp. App. (AT) 

(Ins) No. 747 of 

2021 

 

Arun Chadha 

Vs. 

Ramesh Kumar Suneja & Ors. 

Abhishek Anand Aditi Sinha 

Piyush Singh-R1-3 

Harsh Sinha-R4 

16.  Comp. App. (AT) 

(Ins) No. 778 of 

2021 

 

Shalaka Dhananjay Kulkarni 

Vs. 

Jalgaon Janata Sahakari Bank Ltd. & 

Anr. 

 

Udayaditya Banerjee  Rohit Gupta 

Agam H Maloo-R1 

Nausher Kohli-RP 

17.  Contempt Case 

(AT) No. 28 of 

2019 in Comp. 

App. (AT) (Ins) 

No. 628 of 2019 
 

Rajnish Gupta  

Vs. 

K.G. Somani 

 

Naveen Kumar Rahul Kumar-R1 

                                                                  

  For Hearing 

18.  Comp. App (AT) 

(Ins) No. 1286 of 

2019 

 
 

Shiv Kumar Malani  

Vs. 

JM Financial Asset Reconstruction Ltd. 

& Ors. 

 

Kunal Chatterji Abhishek Anand-R1 

S.K Singh-R2 
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19.  Comp. App. (AT) 

(Ins) No. 322 of 

2021 

 

Bank of Baroda 

Vs. 

Asahi Industries Ltd & Ors. 

 
 

 

 

 

 

With 

Ravi Raghunath Bindu Bhatia-RP 

Ankur Kumar-R2 

Milan Singh Negi-R3 

Prateek Gupta-R4,5 

&10 

Vaibhav Tyagi-R6,7 

& 9 

Lokesh Malik-R11 

20.  Contempt Case 

(AT) No. 13 of 

2021 in Comp. 

App. (AT) (Ins) No. 

322 of 2021 

 

Bank of Baroda 

Vs. 

Safex Realtors Pvt. Ltd. & Ors. 

Ravi Raghunath Abhijeet Sinha-R1-4 

Pushpendra Singh-R1 

Abhirup Das Gupta 

Milan Singh Negi-R3 

Bindu Bhatia-R5&14 

Lokesh Malik-R13 

Prateek Gupta-R6,7 

&12 

Vaibhav Tyagi-R8, 

R9 & R11 

Ankur Kumar-RP 
 

 

 

 

 

  Copy to: - 

                                                                                                                   By order of Hon’ble Chairperson 

1. Notice Board                              -sd/-                   

2. Website: www.nclat.nic.in                                                                      Registrar    

http://www.nclat.nic.in/

